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RE : BUSINESS OF THE HOUSE

Sbri Bakar All Mirza (Secundarabad):
Sir, on a point of order about (he
busines. The Education Commission

Mr. Speaker: No, please, not now
Shri Hem Barua. The order of business
Is not fixed by me.

Shd Bakar AN Mirza: After call
attention notice, T will say that.

‘Mr. Spesiker: All of us may have to
say about that. Somebody else may want
to discuss comething else. The whole of
the day we will discuss the order of
business, 1 have no objection. Let us
see by evening what we can do. If you
want, you can discuss in the evening. If
you ralse that point now, there are a
mumber of people. They have come to
my chamber, not here, as you are rising
mow; they wanted to include this and that.
I have not been able to oblige them.

Shri Bakar All Mirza: It is an extra-
ordinary situation. a revolutionary measure
which s going to affect millions. T want
ft to be taken op first before any other
business. He says he is going to
announce on the 15th of Avgust.... .
(Interruptions.)

Mr. Speaker: Will you please sit down

have myself proposed it before the House
it you had at least discussed it with me.
1 want the hon. members to give up the
practice of just standing vp and mising
any question. If you want to raise any
point, Mr. Nath Pal or other hon. members,
I have absolutely no objection.
#it here and everybody can raise every-
thing. T f¥ant only the rules to be changed

-
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to ensbleme so that I will be free to sit
here seeing everybody raising anything. If
the Ministers are able to reply, I will be
very happy to hear them also I only say:
let us follow some procedure.

One should not simply raise amything
here. That is what I say. Now, Shri
Hem Barua.

Shri Vasodevan Nalr (Peermade): Will
you kindly allow us to convey what we
wish to say through you to the Minister
of Education? The sitvation is this, The
Minister has said that on the 15th August.
the Government of India is going to
declare its policy. Now, before the Lok
Sabha discusses the report, if the Govern-
ment is going to declare its policy on the
15th of August, it looks very odd. It is
really unfortunate that they are doing it.
We will at least request him through you
that they will postpone the declaration
till the Lok Sabha gets an opportunity to
discuss it

Several hon. Members rose—

Mr. Speaker: Now, Shri Bakar Al
Mirza has begun it. He has set the ball
rolling. So. I must now hear every body !

Shri Bakar All Mirza: It is a very im
portant thing, Sir.

Mr. Spesker: T know it is 2 very im-
portant thing: T agree with you .

Shri Bakar Afl Mirza: It is abnormal

Shri Bal Raj Madhok (South Delhi):
About the report of the Education
Commission, this question has been—

Several hon. Members rose—

Mr. Speaker: One by one; not all of
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The Minister of Parllamentary Affairs
and Commoakcation (Dr. Ram Subhag
Singh): Regarding the report of the Edu-
cation Commission, you bave rightly
observed that the matters should have been
ironed out there in your Chember. The
Business Advisory Committee, as you
know, had considered all aspects of the
matter, and finally decided 10 hours for
its discussion. The agenda for today does
indicate that it would not be completed
today. The apprehension that many hon.
Members are having is, how could the
policy announcement be made on the 15th
August. It is really a point which might
be gone into, and we will convey the sense
of the hon. Members on this matter to the
Education Minister for his consideration.

Shri Sieives ¥l (Cotteck): We four
of us had raised on ASjournmhent Motion
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about the situation in Orissa. It has be-
mtmofm';womcnmbein]
assaulted; their baggeges are being looted
and then B organised hooliganism and
goondaism. When we go 1o the police
stations to register the complaints, they
are not receiving them. The Railway
Minister has failed to give us security.

Mr. Speaker: Please sit down,

Shri Srinivas Misra: What has happened:
o our Adjournment Motion ?

Mr. Speaker: Will you please sit down?
lmnkthe?mldﬂllcmkeamm
about it. I presume the hon. Member is
referring to Orissa affair.

Shri Srinivas Misra: Yes, Sir.
Mr. Spesker: Yes; yes.

Shri Chintamani Panigrahi (Bhubane-
swar): I had brought up the matter to
you. T have raised it earlier.

Mr. Spesker: Order, order. You ralsed
it in the same way, without proper permis-
sion. At 11 O'clock it came to me. You
made the mistake. At two minutes to
11, you came to my Chamber and demand-
ed that something must be dome about
the matter. I was about to step into the
House, and he came in and asked that this
matter must be taken up. (Interruption).

statement today at 5 O'clock in the even-
ing.

Shri Bal Raj Madhok : The question of
education has been hanging fire for such

ime. Education is the most im-
we are handling it in a
2 ow the universities have
been opened and whatever decisions have
been taken, ‘they have to be implemented
now. If you postpone it for 4 months,

above everything else, but it is being post-
poned. It is mot fair to the Holise. to the
public and to the country. .
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Several hon. Members rose—

Mr. Speaker: Today it is free for all.
I will call everybody. Today all rules are
suspended. Any body can get up. (In-
ferruption). Mr. Banerjee. 1 will come
to this side later after fiinishing that side.

Shri 8. M. Banerjee (Kanpur) ; Yesterday
when we met after lunch, the Deputy-
Speaker was in the Chair and I pointed
;ut to him that about the proposed
-dharna by the West Be Ministers
front of the Prime Miﬁ:tlcr‘s residenoil:..
He promised that he will convey this to
the hon. Prime Minister and Food Minister.
I hope some statement will be made about
that. Secondly I invite your kind attention
to the news item in the Times of India
today “Talks on AIR broadcast. code fail”,

Mr. Speaker: I have read it also. 1
am helpless. All the items in newspapers
can be taken up today. That is the ru'e!

Shri S. M. Banerjee : According to tais
news item, the West Bengal Ministers are
not making any broadcast on the 15th
August. I want the Minister to clarify it.

Shri Jyottrmoy Basu (Diamond Harbour):
You have no doubt got a copy of this
fetter that I have written making a very
modest request that the Prime Minister
may confirm what has come out in the
papers, whether the Central Government
is going to give an extra 10,000 tons of
foodgrains every month to West Bengal
in addition to the commitment alrcady
made. If that statement which has come
out in the papers is confirmed. it will go a
long way to help the situation in West
Bengal. 1 kindly request you to direct the
Prime Minister to confirm it.

Shri Samar Guha (Contai) : I have come
from Calcutta today morning. Till Yester-
day evening I know the situation there.
The civil life in West Bengal is going to
-be almost deadlocked. All the trains have
been completely dislocated. They are not
able to transport petrol to Calcutta. It
may so happen that within a day or two
all buses and motor cars will stop plying
there. As a result of supply being stopped
from the rural areas to Calcutta, the prices
of all bles and other w b::
soaring very high. There
demonstrations almost everywhere. Schools
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_and _collem in mofusill areas are indulg-
ing in strikes. Almost all suburban areas
arc completely dislocated. During the food
debate I told in this House that the
situation in West Bengal has almost re.
ached a flash point. I also said that the
situation in West Bengal should mot be
allowed to be exploited by interested
people. Sir, the situation has become very
serious. It may overtake the whole civil
life of West Bengal. Therefore, I request
that either the Food Minister or the Prime
Minister may make a statement today,
otherwise you will not be in a position to
tell us that we have mot given you prior
warning of what is going to happen.

Shri Jytirmoy Basu: The hon. Prime
Minister is present in the House. She may
make a statement assuring us that she will
see to it that the additional quantity of
rice will be sent to West Bengal.

Mr. Speaker The hon. Member may
resume his seat. There are other hon.
Members also who want to have their
say. He should not repeatedly get up and
start talking like this.

Shri Ranga (Srikakulam): Mr. Speaker,
Sir, we are all conscious of the fact
that there is this trouble, this food short-
age in Kerala as well as in West Bengal
and several other States like Bihar. 1
would certainly be. speaking for myself,
very happy if the Prime Minister or the
Food Minister would be in a position to
send not 10,000 tons only but even
15,000 or 20,000 tons of rice to West
Bengal. Only day-before-Yesterday the
Food Minister made his statecment in-
dicating what he was trying to do, how
much he was trying to send from Orissa
and other areas also. If in addition to
that another statement is needed and could
be made we would certainly not have any
objection to the Food Minister or the
Prime  Minister making a  statement.
What I am concerned about is just this.
This morning I have also read in the
papers that the Prime Minister had been
reached, and also the Food Minister, by
the Chief Minister of West Bengal to in-
form them that in case these things are
not done some of their ministers are
thinking of coming over here to
the same kind of demonstration
some of our colleagues had staged
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her house. 1 felt very unhappy when I
found that some of my own colleagues
were doing it, because that is not an or-
dinary thing that Members of Parlia-
ment are expected to do when they have
to deal with the Prime Minister and
other Ministers. We are in  session.
We are entitled to reach them, write to
them, telephone to them, go to them, talk
to them and make all representations
that we like, Therefore, 1 did feel it
rather strange for Members of Parlia-
ment to feel themselves compelled and
impelled to go and do this dharna at
the Prime Minister's place. It is undig-
nified for Members of Parliament. It is
also undignified for the House. That
was bad enough. I had the honour of
writing to you about the way in which
the policemen should be instructed and
we also should be instructed so that
there would not be any unmhappy re-
lations between the police and ourselves
when we are forced to do this dharpa...
(Interruptions). Where is democracy 1
want to know? 1 thought hon. Members
would hear me. What I am concerned
with is this. Where would be our demo-
cracy? Where would be our Constitu-
tion when some ministers also form the
States want to stage demonstrations here
before the Prime Minister's house? Is
it not the duty of the ministers to wain-
tain law and order in their respective
States? (interruptions). Are they not
responsible for maintaining law and order?
Should they not observe  constitutional
proprieties? If the Ministers also resort
to strikes, to dharna. to gheraos, then I
can only say that it will be the last day
for our democracy...... (interrup-
tions). This is not the kind of attitude to be
observed by the Minister, if they are
observing the Constitution. . . . (interrup-
tions)....if they are true to demo-
cracy. ... (interruptions). Therefore, 1
would appeal to the Ministers in the States
and all our Members here to show some
minimum respect for our Constitution, for
our democracy and not to bring demo-
cracy to contempt by allowing these Minis-
ters to indulge in unseemly, unconstitu-
tional, indecent an immoral practices.

The Prime Minigter and Minkstor of
Atomde Epergy (Shrimati Indira Gaadi)
I agree with what Professor Ranga has
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said. If rice or wheat could be produc-
ed by a dharna, I would welcome it
But, unfortunately, we cannol increase
the availability of these foodgrains by
dharnas. I want to state clearly that 1
have not had any news of these dharnas
except from what bon. Members them-
selves have seen in the newspapers; from
no other source has any news come. I
do not know whether I need mention the
figures again, because Jagjivan Ramji has
mentioned them. We are doing our ut-
most to increase the allotment, if we can.
But the real difficulty is in getting these
foodgrains moving. It does not make
much difference if there is a little delay
in our promising further stocks. We are
trying to get the foodgrains anyhow, but
the important thing is to get them mov-
ing. The Food Ministry is doing its ut-
most and the Bengal Ministry is also
sending an officer to expedite the move-
ment. 1 am sure all sides of the House
share the concern of the Members from
West Bengal regarding the difficulties
which the country is facing...(interrup-
tions).

o X wtgT Sfgar (w=)) :
T 74 59 < G &, Ao I
@R E | W 7T g9 F ey Wi
o i E 7

Shri Samar Guha: I assure the Piime
Minister on behalf of the people of
West Bengal that if she makes a firm
commitment that an extra 10,000 tons
of foodgrains would be allowed 1o
West Bengal, the trains would be mov-
ing, there would be no dharna, there would
be no dislocation of traffic and there
would be no strike. Let her make that firm
commitment that extra 10,000 tons of
foodgrains would be immediately des-
patched to West Bengal.

sft TETs o (aTOAe)
e wgrEw, & w9 & g g qd
wgYea 1 s wtear wigar § 1 W
wra § o1, gETe Tw WY T
ferrartaf e . . . s ARv A
T Wt = g L . L (awew)
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“Our Nagpur office had received
a letter from your Department
written in Hindi language vid ecopy
of the letter enclosed. As you are
aware, all transaction and corres-
pondence in the Reserve Bank of
India are in English and it will be
difficult for our offices to take
prompt action on a letter written in
indi (Interruptions).

Mr. Speaker: T told you in my
chamber that there will be trouble abont
it. What can 1 do? Shri Govind Das
also came to my chamber. (Interrup-
tions).

Shri Rem  Sewnk
says:

“Specially those which relate to
monetary transaction involving de-
bit and credit to the Government
account.,

Yudav: It forther

Under  these circumstances, we
shall be glad if you will kindly ad-
dress all your correspondence to the
offices of the Bank in English. 1If.
however, your Government chooses
to use Hindi language for  their
official correspondence, such lstters
should be accompanied by a trans-
lation in English duly attested :y
the signing officers as approved by
Central Government. So far as the
Bank is concerned, correspondence in
English language will be taken ae
authentic for all purposcs.™

of T e wet wexr & & a7 wgv Av
. & ag aedr ff @ fs O o felr &
W& Tt gt arfa s of 3 forar oy 1
ug foord &% w7 odw 0% F® ¥
Wil e & wwrw @ 1 gy i
& faqfrr &1 wfawma A wro 343344
% fawgw favda & 1
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AL Yokt ook gw
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9T WAt WA A smEwwwar
w|E. ...

Mr. Speaker: Don't make a speech

now.

o wifary qa : THY g W
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Shri Anbazhagan Tirochangode: The
hon. Member has raised an important
issme that the correspomdence, whatever
it is, which is in Hindi should be am-
wered by the Reserve Bank as well as
the Central Governmrent offices in Hindi.
I want to say that as long as English also
continues to be as one of the official
languages of this country and as long
as the people in the south do not agree
for Hindi to become the sole official
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people in the south. It is in no way less
than the feelings of the hungry people.
It is the feoling of the people, which is
more ancient. Unless and until English
also is accepted and continued as  the
official language of the country, the
problem will not be solved. I want the
Prime Minister to bring forward  the
Language Bill as carly as possible. They
are evading the responsibility. 1 want
to accuse the Government for it. They
have given the assurance but they are
not going by the assurance. They want
to cheat the people. 1 want the Prime
Minister to take note of the feelings of
the people in the south and bring for-
ward the Bill as early as possible.

Some hon. Members rose—

Mr. Speaker: Will all of them kindly

sit down?

About language, no further, 1 am not
going to allow  anybody to talk. I
thought that each ome of them was rais-
ing some point, but instead of that, they
have started a regular debate. It  was
ruised by Mr. Ram Sewak Yadav nnd
then the others also have starfed..,.
(Interruptions).

Dr. Ranen Sen (Barasal)) Food for
‘West Bengal was being discussed. but in
the meantime the language issuc has been
raised.. . . (Jnterruptions).

Shri J. H. Patel (Shimoga):
Kannada.

Spoke in

Shri Bal Raj Madbok: Mr. Ram Sewsk
Yadav has raised a point. Let the boa.
Minister reply to it....(Interruption).

Shri Hem Barua (Meangaldai): On a
point of arder.

Mr. Speaker:
of order?

Yes. What iv his paint

Shri Hem Basum: The Zero Hour stats
only after the Call Attention Motion s
disposed of and before the papers are
laid on the Table. There is a Call Atten-
tion Motion admitted by you and which
is on the agenda paper. Before that is
taken up, you  have allowed the Zero
Hoor to start.
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Mr. Speaker: It is not a question of my
jected by me in the Chamber have boen
raised here.

Shri Hem Barwa: May I submit that
it is never too late for anybody to cor-
rect a mistake?

Mr. Speaker: I would very much like
them to follow the proper procedure and
that is why I said that nothing should be
raised in the House which has not been
accepted by me., But they are raising.

Today being the last day of the session.
I allowed them; otherwise, 1 would nat
have allowed; otherwise, with this iodis-
cipline in the House, we can never func-
tion; we can never function if that is the
order of the day; I wil never allow it
But having allowed a few members, 1
cannot now tell the others that they
should sit down.

Therefore, 1 call Mr. Venkatasubbaiah.
Shri P. Venkatasubbaiah rose—

ot we fowd (g77) : F77 sgaeE
FT I |

Mr. Speaker: Yes. What is his peint
of order?

Sbri J. H. Patel:  Spoke in Kannada.
Mr. Speaker: Spoke in Kannada.
Shri J. H, Patek: Spoke in Kannada.
Mr. Speaker: What is Mr. Limayes
point of order?

ot vy femq : wew wERE, AT
AT FT AV L | W9 A 9 I
s gfF g ofaly e §
ey aq St &1 w1 I g w0
w1 fowr o | &fF wF ot §8
WA 1 & o AN qF ogl 5@ aA K-
I A1 arq Ay A E | XY AW
a3 wY T | WA A TEE
Y g w4t Faeger o amr gy T )
#feT g 1 Fg1 | ST THAAE aTEA A
T 95T § ag fowd d4F & sFw W
% Efra g yoEer ey ...
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Mr. Speakert There is no point of
order. Will he kindly sit down now?

s wy fowd : fHT som & wm
g’ e e g wdan ®
qg Jud, AEY A1 &9 T@ & q=A A
wawa w1 g !

Mr. Speaker: He has raised the point
of order already. Now he should sit
down. It is not as though every Minister
can be ready on every subject and give
an answer on the spot. I do not think even
if Shri Madhu Limaye happens to be
the Foreign Minister or Finance Minis-
ter, as is expected, I do not think he
will be able to answer it off hand, so
very cloquently.

10 R wAYET Sfgat : 7 fomd
T AIGF FAT G GY, A2 A AT §
FRATE |

Shri P. Venkatasubbalah (Nandyal): I
have been compelled to raise this point.
You may remember, that 1 had given a
Calling Attention Notice two days back
regarding the harassment that was being
meted out to the linguistic minorities in
Berhampore of Orissa. In this connec-
tion, I had also written to you o letter
with the request that the Home Minister
may make a statement. I had also
written a letter to the Home Minister.
I am not here to create any bitterness
among the various linguistic groups re-
siding in that State. But the sitnation i
that for the last two or three months,
the linguistic minorities are held to ran-
som, and they have not been able to
come out; cinema-houses that arc  dis-
playing Telegu pictures have been clos-
ed, and one cinema proprietor has been
taken away and has been kept in un-
lawful custody. The Telegu newspapers
are not being received there for the last
threec months. These are the difficulties
that I want to bring to your motice.....

Shrt Chintamal Panigrahi: 1 just want
to say something in reply to Shri P.
Venkatasubbaiah.
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Mr. Speaker: He wants to reply to
him? I thought that the Home Minister

would reply.

Shri Chintamani Panigrahi: He bas
misreported it. So, I must have my sub-
mission. You have allowed a free-for-
all day.

An hon.
Oriya.

Shri Chintamsnl Panigrabk My hon.
friends want me to speak in Oriya. So,
I shall speak in Oriya. Today is a free-
for-all day. That is why I also want to
raise this.

Member: Let him speak in

(Spoke in Oriya).

Shrimati Lakshmikanthamma
mam): (Spoke in Teleugu).

Shri Shivaji Rao S. Deshmukh, (Par-
bhani: We had tabled a calling-attenion
notice about the Krishna-Godavari water
dispute, signed by 50 Members of this
House, and we had expected that it would
command at least ten per cent of your
attention, but I am sorry to say that we
could not claim even that. It had already
been discussed in the Rajya Sabha, and we
had given you a copy of the calling-atten-
tion notice that had been discussed in
the Rajya Sabha, and yet our calling-
attention notice has been rejected. ‘Then.
on your advice, we had tabled a short
notice question,......

(Kham-

Mr. Speaker: I cannot help it. Govern-
ment have given whatever amswers they
could. The Prime Minister has answered
it already.

Shri Shivaji Rao S. Deshmukh: Then,
we had given notice of a short notice
question, but T am sorry to say that the
short motice question also has not been
admitted.

Mr. Speaker: Now, I think we may go
on to the agenda.

Shri Nath Pal (Rajapur): We do not
want this kind of thing any longer.

Shri Sorendramath Dwivedy (Kendra-
para) : Please. kindly, stop this kind of
thing.



